COURT-1

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY
(APPELLATE JURISDICTION)

APPEAL NO. 174 OF 2016 &

1A No.380 of 2016 & 1A NO. 884 & 885 OF 2018

Dated: 8" February. 2019

Present: Hon’ble Mrs. Justice Manjula Chellur, Chairperson
Hon’ble Mr. B.N. Talukdar, Technical Member (P&NG)

In the matter of :

Gujarat Gas Ltd.
Vs.
Saint Gobain Pvt. Ltd. & Anr.

Counsel for the Appellant(s) : Ms.

Counsel for the Respondent(s) : Ms.
Mr.
Ms.

Mr.

ORDER

.... Appellant(s)
.... Respondent(s)

Aditi

Shruti Awasthi
Paritosh Goel
Saroj Bala for R.1

Utkarsh Sharma for PNGRB/R-2

List the matter on 24" April. 2019.

(B.N. Talukdar)
Technical Member (P&NG)

ts/vg

(Justice Manjula Chellur)
Chairperson



